
' 

-

J 

_, - -

L -

Q.A No. 753/05 
24.11.2011 
Hon'ble Mr. D. C. Lakha, Member (A) 
Hon'ble Mr. Sanleev Kaushik, Member (J) 

Sri P. Srivastava holding brief of Sri 

S. Dwivedi, learned counsel for the applicant 

has requested for adjournment. Sri M.K. 

Upadhyaya, is present for the respondents 

Adjourned. 

~n 30.11 .2011. 
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